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SP. M.
THE BUDGET (NAGALAND), 1975-76.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): ..1 Pranab Mukherjee,

THE MINISTER GF STATE IN THE
MINISTRY OF FINANCE (SHRI
PRANAB MUKHERJEE) : Sir, 1 beg to
lay on the Table a statement of the es-
timated receipts and expenditure of the
State of Nagaland for the year 1975-76.
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SHR1 N. G. GORAY : We have heard

a wonderful speech on the Appropriation
Bull,

SUPPLEMENTARY DEMANDS FOR

GRANTS FOR EXPENDITURE OF

THE GOVERNMENT OF NAGALAND
FOR THE YEAR 1974-75

THI MINISTFR OF STATE IN THE
MINISTRY OF FINANCE (SHRI
PRANAB MUKHERIJELE) : Sir, 1 beg to
lay on the Table a statement showing the
Supplementary  Demands (March, 1975)
for ‘Grants for Expenditure of the Govern-
ment of Nagaland for the ycar 1974-75,



